
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
WEST DISTRICT, TIS HAZARI COURTS, DELHI

NOTICE

Subject: Declaration of result of interview for engagement of six Law Researchers for the
Courts of District Judgcs (Commercial Courts), West District, Tis I-Iazari Courts,
Delhi, purely on temporary and ad~hoc basis tiil 31.03.2027.

In exercise of the powers conferred under the Guidelinesfor Engagement ofLaw Researchersfor
Di.s'!ricI Judges (Commercial Courts) in Delhi, 2023 Framed by the Hon’ble High Court of Delhi,
following the financial sanction conveyed via letter No. F.No.6/1/2022/PF-III/Judl/Suptlaw/
I682-I683 dated 08.09.2025, issued by the Government of NCT of Delhi and pursuant to the
intewiews conducted on 24.03.2026, 25.03.2026, 0l.0-4.2026, 02.04.2026 and 06.04.2026, the
result For engagement of Law Researchers for West District, Tis I-lazari Courts, Delhi is hereby
declared.

LIST OF SELECTED CANDIDATE

I NAME
*s.N0. NAME or APPLICANTH ‘FATHER’S/l-IUSBAND‘Sm STATLTS
OT. T; VENUS GUPTA i SH. RUPINDER KUIVIAR

___,,_,_ __,_ E _l
SELECTED

#152. ANSI-IIKA JCUNEJA ‘ su. PANKAJ JUNEJA SELECTED

03.
l
i

GAURISH DWIVEDI ' LATE SI-1. NARAYAN DAS
*1 DWIVEDI

SELECTED

PRIYANSHU TAWER 1 SH. RAJESH KUMAR SELECTED04.
E05. i TGAURIKI-{ERA ' su. SAMEER KI-IERA SELECTED

06.2 TTDRISHTI PATEL S]-I. DHIRISH PATEL SELECTED

LIST OF CANDIDATES IN WAITING LIST

S.NO. NAME OFZAPPLICANT FATI-IER’S/I-IUSBAND’S NAME STATUS _____ W
0]. SARTHAK SINGH SH. AJAY KUMAR SINGH WAITING

PANEL
O2. DIKSI-IA DI-IARIA SH. RAJEEV DPIARIA WAITING

PANEL
03. CHETNATAGGARWAL SI-I. Cl-IANDER SHEKHAR

AGGARWAL
WAITING
PANEL_ _

04. Cl-IAHAT MITTAL SI-I. ASI-IOK MITTAL I WAITING
PANEL

O5. ST-IITIYATGIURANA SI-I. NITIN KI-IURANA WAITING
PANEL”



1-

06. ‘ UNNAT PARASHER ‘
_, I

sn. CHANDRA SHEKHAR
PARASI-{ER __

7 _ __ _._:_ __..

i WAITING
|PANEL

07. I TARNEE SODHI Sll. BRIJENDERZSIINIGH SODl—ll i WAITING
§PANEL

08. p SIDHI SHARIVIA p SI I. AMIT SHAPMAG P WAITING
.,.liA.N.I3_L,E 09 T AANCHAL SI-IARMA

i
§Fil ARVIND SI-IARMA ; WAITING

PANEL _,
I0. RAKSHITA sn. }IAI KARAN RANA” WAITING

PANEL
II I DIVYANSH KAPRUWAN DR. C.P.SHARI\/IA , WAITING

I PANEL
, ‘ I2. ROI-IAN GUPTA SH. SANJEEV GUPTA WAITING

I PANEL
I3 BHAVYA SHARMA \ SI-l. SANJEEV SI-IARMA I WAITING

I PANEL_
I KRISHNA SHUKLA i sin. sANjA\7sI-IuI<LA WAITING

PANEL W I
I I5. "T TDHWANI SHRIVASTAVA ‘

__ . __I

SH. RAJEISH KUMAR
_SRl\_/ASTAVA

WAITING’
,PANEL, I

I6. KASHISIH MUNJAL F sfiTPARvEEN MUNJAL” WAITING
PANELW. _, L LLLILI I7 1‘ SEJAL SANKI-ILA SH. KAILASI-I SANKI-ILA i WAITING
PANELL.III? I JATIN sAPR7>. SI I. YASH PAL SAPRA WAITING
PANEL

I9. I LAVANYA POPLI I SH. SURESI-I POPLI WAITING
PANEL

_ MAHINDROO _
20. SHRESHTHT "T5sI'I'. AMIT MAI-IINDROO WAITING

. PANEL
2i . KUSH I<AI<I<AI€ sn. SUDHIR KAKKAR 1 WAITING

PANEL __
22. vANsI~IITA BHURANDA C ‘SH. I-IEMANT KUMAR WAITING

PANEL
23 TTPAIZAN AHEMED KHAN I SH. EIJAJ AHEMED I WAITING

PANEL
': ';I

I

24. NILESH MUDGIL SSH . RAJ KUIVIAR MUDGIL \ WAITING
| PANEL

I
205 i VAGISI-IA GROVER I1 Sll. (JIRISI-I GROVER I WAITING

PANEL
26

27

YAKSI-INA SI-IARIVIA i

I ARADI-[YA IAIN I I
s| l. IBHUDEV SI-IARMA

SI-I. SAJAL JAIN

WAITING _
PANEL i
WAITING
PANEL

28 I BI-IAVYA
KHANDELWAL

SI-I. LOKESH KHANDELWAL WAITING
PANEL

A



f
*————— —— -i—---—--A---_---’~fi*’e_-an WA ._.fi_ __

_ _,_,:_ __,____, ___ __ PANEL
29. 1suI<ANYANEwA ISH.Vl\/EKNEMA gwAiTING Ti
30. SHIV/\NIS1NGI~l sI-I.suRENoi<A PAL sINGI-I WAITING C

Cl-IAUHAN _ PANEL l
The selected candidates are hereby directed to report to the Branch In-charge, Administration
Branch, West District, Room No. 107, First Floor, Tis Hazari Courts, Delhi, for the
cotnpletioli of requisite codal formalities latest by 27.04.2026 during office hours. In case the
selected candidate does not join or subsequently vacates the position For any reason, the
candiiiate(s) fi'om the waiting list shall be considered strictly as per the order of merit‘.

(Dr. Aditi Choutlhary)
Principal District & Sessions Judge

West District, Tis Hazari Courts, Delhi

61% 2 O/L13 /2.0 /I6 2 ~i APR 2025
No. __ H ___ L/Genl../LawResearcherl2026 Dated: ____
Copy fo varded for information and necessary action-to:-

I. "I/he Registrar General, l-Ion’ble High Court of Delhi, New Delhi.
2. The Hony. Secretary. Bar Association. Tis Hazari Courts, Delhi.
. The Chairman, Website Committee, Tis I-lazari Courts, Delhi with the request to direct
the concerned dealing official to upload the same on the Website oi‘ West District.

4. The R&I Branch. West District with the request to display the same on the Notice Board
oI’Tis Hazari Courts Complex, Delhi.

5. The Branch In-Charge. Nazarat Branch. West District with request to serve this notice to
all the selected and waiting panel candidates through Whats!-\pp and through e-I\'lail and
tile a comprehensive service report to this Branch.

. The DDO. Accounts Branch. West District, Tis Hazari Courts, Delhi.

. The Branch Incharge, Leave Section, West District, Tis I-Iazari Courts, Delhi.

. The Branch Incharge, Administration Branch, West District, Tis I-Iazari Courts, Delhi

. P.S. to the Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi.

(Dr. Aditi Choudhary)
Principal District & Sessions Judge

West District, Tis Hazari Courts. Delhi
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